Title: Regarding violence in Gujarat on 19 March, 2002.

MR. DEPUTY-SPEAKER: Shri Madhusudan Mistry has got a problem in his own constituency. He has talked to me
and | am allowing him....(Interruptions)

SARDAR BUTA SINGH (JALORE): Sir, I have also got an issue to be raised in respect of Gujarat....(Interruptions)

MR. DEPUTY-SPEAKER: Only 26 Members have given notices to speak and all of you will be given a chance. Shri
Madhusudan Mistry may speak now....(Interruptions)
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SHRI MADHUSUDAN MISTRY (SABARKANTHA): Sir, | thank you very much for giving me the floor to speak.

Today, Gujarat is in a highly volatile and explosive situation. Ever since claims are being made that the Chief
Minister of Gujarat has controlled the violence in 72 hours and the statement was made in this House by the Home
Minister, not a single day has gone without a killing. Yesterday, in a town called Modasa in my own constituency,
when the girls were returning from school after finishing their examinations, they were teased. The rumour spread,
violence started and two people were killed in police firing. For the whole night, looting, arson and burning of shops
continued. | got telephone calls at 12.40 at night and the burning of shops went on right up 4 a.m. in the morning.
Two people were Killed in Baruch. After the statement was made in this House, there was violence in Ahmedabad
and Vadodara. And to show that Guijarat is returning to normalcy, the State Government had, in fact, suspended
examinations for the students only in two centres and they were allowed to be held in the rural areas as per
schedule. The students are not in a state of mind to appear in the examinations. The worst thing is that, in Baruch,
when one of the students was returning in an autorickshaw after finishing the examination, he was pulled out and
assaulted. Subsequently, he died. Yesterday also, a girl was killed. She died in a hospital in Anmedabad. She was
first taken to Madausa, then to Himmatnagar and later to Ahmedabad.

I have a strong apprehension that this Government in Gujarat will not be able to control violence because it has
liquidated its police force's authority (/nterruptions) People have no fear for the police.&€; (Interruptions) They
destroy shops in front of the police itself to create violence. This is what is going on there. And that is one of the
reasons why everyday violence is continuing unabated with the connivance of the State itself which has not
apprehended even a single person of the VHP and Bajrang Dal who were involved in violence in the entire
Statea€|a€, (Interruptions) Sir, | demand that the Home Minister should be here to answer on this issue. In fact, we
have no confidence in the State forces. Let there be Central forces deployed at all sensitive places in Gujarata€, a€|
(Interruptions) The situation is highly explosive where the Muslim community, as a minority community, is not safe.
..... (Interruptions)

| also demand immediate arrest of all those involved in the violencea€; ...(Interruptions) smaet uar & €, a8t Fa1 ot &1
£l You simply do not know what is happening there. It is all due to politics of votesag€,...(Interruptions) | want that all
those persons mentioned in the FIR and belonging to the VHP and Bajrang Dal should be
arresteda€;...(Interruptions) This Government is yet to show a single person arrested from the FIR lodged so far.
Sir, it has created a crisis of confidence among the people of the minority community. This Government simple do
not want to arrest anybody instigating violence in the State. | want that the Centre must intervene and this
Parliament must send some people to apprise of the whole situation and bring it under control. ..&€; (Interruptions)
Sir, even today, there are 13,000 people living in the camps in my constituency after violence broke out on the 281",

There is hardly any security provided in those camps, forget about the facilities or amenities provided by the State
itself.

They have been left to fend for themselves. ...(Interruptions) | want the Home Minister to come here. In fact, |
contacted him. ...(/nterruptions) Central forces should be deployed and the culprits should be brought to book to
restore confidence among the minority community....(Interruptions)

MR. DEPUTY-SPEAKER: There is one more Member who wants to speak on the same matter. ...(Interruptions)
MR. DEPUTY-SPEAKER: If you have given notice, | will call you....(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, the hon. Minister should come here to assure the House.
...(Interruptions) Only two days are left in the first half of the Session. ...(Interruptions) The Government has the
responsibility to assure the House that the situation will be controlled. ...(/nterruptions)

MR. DEPUTY-SPEAKER: Shri E. Ahamed, one more Member is there to speak on the same
matter....(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Bhuria, if you interrupt like this, how can others get chance?
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SHRI E. AHAMED (MANJERI): Mr. Deputy-Speaker, Sir, | would like to draw the attention of the Government,
particularly of the Minister to this important matter. ...(Interruptions) There is no relief measures to victims of
Ahmedabad violence. In spite of the fact that the Prime Minister had assured this House that relief work will be
undertaken and arrangements will be made for Ahmedabad riot victims, nothing has been done. ...(/nterruptions)
There are twelve camps and each camp has more than six thousand to seven thousand victims. ...(Interruptions) Al
these people are being given relief only by the communities. The State Government is giving only some rice and
wheat. ...(Interruptions) They are not providing anything, no shelter, no food and no other facility. ...(Interruptions)
There is no provision for health arrangement. There is no sanitation. ...(Interruptions) This is going on in this
democratic India. ...(Interruptions) Hon. Prime Minister has assured this House that this Government will be making
arrangements and there will be a Committee to look after that. ...(Interruptions) Hon. Members of Gujarat where
victims are camped are also answerable. They have no courtesy to go and visit those areas. ...(Interruptions) You
go and visit the camps. ...(Interruptions) | have visited the camps. ...(Interruptions) | have seen what is going on
there. ...(Interruptions) They do not have food. ...(Interruptions) They do not have even matiresses to sleep.
...(Interruptions) They do not have basic amenities. The condition is very much miserable and it is very much
pathetic. ...(Interruptions) On the one side the killing spree is going on. ...(Interruptions)

MR. DEPUTY-SPEAKER: Shri E. Ahamed, please conclude now.a€, (Interruptions)

SHRI E. AHAMED : On the other side, these people are not able to go back to their houses because they do not
have houses and their houses are destroyed. ...(Interruptions) If they want to go back to their relatives, they are not
being allowed by the police. Curfew is there. ...(Interruptions) Even if they go back, they are being attacked.
...(Interruptions) The minorities there in Gujarat are being attacked. The minorities are being killed. ...(Interruptions)
The minorities are being harassed. They are also being arrested by police...(Interruptions) They are also citizens of
this country. ...(Interruptions) Mr. Deputy-Speaker, you direct the Government to respond to this. ...(Interruptions)
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MR. DEPUTY-SPEAKER: There are 26 names in the list. All the hon. Members, who have given notices, will be
getting a chance. But if you are just standing up and speaking like this, nobody will get the chance. | will have to
dispense with the 'Zero Hour'....(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, it has been written in the Indian Express today that no one, who massacred
the people in Ahmedabad, has been detained under POTO till today....(Interruptions)
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MR. DEPUTY-SPEAKER: Nothing will go on record. (Interruptions)*

MR. DEPUTY-SPEAKER: Kunwar Akhilesh Singh, do you want to say something?a€| (zzaem)
MR. DEPUTY-SPEAKER: | have given the floor to Kunwar Akhilesh Singh. ...(Interruptions)*

* Not Recorded.

MR. DEPUTY-SPEAKER: Except the speech of Kunwar Akhilesh Singh, no other speech would go on record.
...(Interruptions)
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SHRI SHIVRAJ V. PATIL (LATUR): Let the Government make a Statement on the issue. ...(Interruptions)
MR. DEPUTY-SPEAKER: Mr. Minister, do you want to reply?a€; (Interruptions)

MR. DEPUTY-SPEAKER: | cannot compel the Government to make a statement. ...(Interruptions)

MR. DEPUTY-SPEAKER: If the Government wants to make any statement, it can make. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Let the Government update the House with the latest statement on Gujarat.
...(Interruptions) The Government is not even taking cognisance.....(Interruptions)

MR. DEPUTY-SPEAKER: | called Kunwar Akhilesh Singh. Please do not interrupt like this. ...(Interruptions)

MR. DEPUTY-SPEAKER: Dr. Raghuvansh Prasad Singh, | would take serious note of your disruption of the
proceedings. ...(Interruptions)

MR. DEPUTY-SPEAKER: Dr. Raghuvansh Prasad Singh, have you given the notice?(Interruptions)*
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MR. DEPUTY-SPEAKER: Nothing is going on record, Shri Kirti Jha Azad. (Interruptions)*

MR. DEPUTY-SPEAKER: | want to know from the hon. Members as to whether they want the "Zero Hour' or not.
* Not Recorded.

(Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, | am appealing to all of you that | am trying to accommodate everybody.
There are 26 notices given by the hon. Members on important matters. We have six hours for our General Budget
discussion. I do not know as to whether we would be in a position to complete it if we go at this rate. If all of you
patiently hear as to what each of the hon. Member wanted to say on important matters, we would be in a position to
clear it by one o' clock. Otherwise, it would be difficult to complete it. There is no use in shouting and counter-
shouting. We cannot except results under such circumstances....(Interruptions)
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SHRI M.V.V.S. MURTHI (VISAKHAPATNAM): Mr. Deputy-Speaker, Sir, what is the use of continuing like this? |
think you can better adjourn the House now. ...(Interruptions)

MR. DEPUTY-SPEAKER: | do not know....(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Kirti Jna Azad, will you please resume your seat? | am trying to persuade him to sit
down. You are only adding to my trouble....(Interruptions)

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 2.00 p.m.
12.37 hrs.

The Lok Sabha then adjourned till Fourteen of the Clock.

14.02 hrs.
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MR. CHAIRMAN : The House would now take up Matters under Rule 377. Now, Shri Y.G. Mahajan.



